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2.

3.

6 .

7.

MOURIQRAM > Road Overbridge 
in lieu of 'A' ciass level 
crossing at Km. 10/23-25 on 
Howrah-Kharagpur section

PANAQARH in Asansol 
Division at Km. 152/19-20 
on Howrah-Asansol section

LAKE GARDEN In Sealdah 
Division at km. 7/24-26 on 
Sealdah-Budge Budge section

BONDEL QATE in Sealdah 
Division at Km. 4/3-5 on 
Sealdah-Ballyganj section

LILUAH In Howrah Division 
at Km. 4/68 on Howrah-Bandel 
section

Road Over Bridge in lieu 
of level crossing on 
Howrah-Tarkeshwar Branch 
between Sheoraphuli- 
Tarkeshwar

0.02

72.81

100.00

17.10

0.05

Nil

Plans & Estimate are 
under finalisation

Work In progress

Wof1< in progress

State Qovt. has not 
started work on 
approaches. Raiway 
work will start as 
soon as State 
Qovt. starts work on 
approaches.

State Govt, has not 
yet started work on 
approaches. Railway 
work will start as 
soon as the State 
Govt, starts woi1< on 
approaches.

100% Railway portion 
completed. Approaches 
yet to be completed 
by State Govt.

March
2000

Dec.
1998

Dec.
2000

Not
fixed

Not
fixed

Not
known

[Translation]

Progress in Rural Employment Programme

384. SHRI MANIKRAO HODYLA GAVIT :

SHRI BAGHI SINGH RAWAT 'BACHDA’ : 

SHRI K.P. NAIDU :

Will the Minister of RURAL AREAS AND 
EMPLOYMENT be pleased to state :

(a) whether there has been a heavy increase in 
the number of unemployed persons in rural areas during the 
last three years;

(b) If so. the details thereof, State-wise;

(c) the details of the progress of rural empk>yment
programmes In physical and financial terms dumg the last
three years and till date. State-wise;

(d) the number of educated unemployed In rural 
areas who were provided empbyment during the last three 
years, State-wise;

(e) whether the Government have formulated any 
action plan to provide employment in rural areas; and

(t) If so, the details In this regard 7

THE MINISTER OF STATE OF THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT : (SHRI BABAGOUDA 
PATIL) : (a) and (b) The number of unemployed persons is 
estimated by National Sample Survey Organisation (NSSO) 
through its quinquennial surveys. The last survey was 
conducted during 1993-94 (50th round). As per the 50th 
round, the number of unemployed persons has decreased 
to 4.71 million from 7.17 million during 1987-88 (43rd round).

(c) Jawahar Rozgar Yojana (JRY), Employment 
Assurance Scheme (EAS) and Integrated Rural Devekjpment 
Programme (IRDP) are the major rural employment pro
grammes of the Ministry. The details of the physical and 
financial progress of these schemes during last three years 
are enctosed in Statement. I to III.

(d) Ministry of Rural Areas and Employment Is 
providing self empbyment and training to rural youth to the 
families below the poverty line under IRDP and TRYSEM. 
However, Department of Small Scale Agro and Rural Indus
tries is implementing Prime Minister Rozgar Yojana (RMRY) 
for providing self employment to educated unemployed youth. 
The details of cases sanctioned and disbursed. State-wise 
during the last three years is given at Statement-IV

(e) and (f) The Ministry is giving more emphasis on 
strengthening and better implementation of the existing wage 
empbyment and self empbyment programmes to make the 
programmes more effective and transparent, so that the 
benefits reach the rural poor.
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StatemenMV

Progress under PMRY during 1995-96 to 1997-98

SI. Name of the 
No. State/ UT

___________1995-96__________

No. of cases Amount of 
to whom loan loan sanctioned 

disbursed (Rs. in lakhs)

1996-97 1997-98

No. of cases Amount of 
to whom loan loan sanctioned 

disbursed (Rs. in lakhs)

No. of cases Amount of 
to whom loan ban sancttoned 

disbursed (Rs. in lakhs)

8

1. Andhra Pradesh 23677 18552.79 21766 12059.49 12240 6818.23

2. Assam 7478 7320.66 4041 1824.52 746 401.30

3. Bihar 13888 13203.76 14828 10287.55 3885 2656.84

4. Delhi 1373 2052.67 509 248.77 197 111.13

5. Goa 319 373.63 319 229.63 195 144.10

6. Gujarat 7435 4497.62 8537 3633.84 6432 2706.14

7. Haryana 5265 5121.46 4669 2387.75 3283 1651.90

8. Himachal Pradesh 2315 1504.31 2201 1182.08 1897 1090.87

9. Jammu & Kashmir 862 1727.60 701 333.60 1242 503.01

10. Karnataka 14157 8352.67 14556 7641.60 7336 4052.67

11. Kerala 10278 7437.53 11156 5831.20 9564 5476.52

12. Madhya Pradesh 25006 20168.90 22637 12703.11 11088 6343.53

13. Maharashtra 32658 19116.02 26375 13401.96 14968 7716.98

14. Manipur 1724 1659.35 1616 1129.12

15. Mizoram 239 210.70 244 197.90

16. Orissa 6428 6133.09 6094 3779.34 403 206.30

17. Punjab 12634 9517.73 7812 4038.10 6642 3301.45

18. Rajasthan 6796 5141.80 7206 3184.95 4592 1356.13

19. Tamil Nadu 14571 11068.51 14784 8100.62 6288 3426.30

20. Tripura 893 900.77 1087 613.36 32 14.61

21. Uttar Pradesh 30819 23040.40 30139 16962.67 29571 16634.21

22. West Bengal 4348 5612.41 2808 1166.57 1245 467.92

23. Andaman & Nicobar 74 64.91 53 33.68 40 23.69

24. Arunachal Pradesh 125 217.04 200 111.50 2 N.R.

25. Chandigarh 146 141.43 115 84.03 2 1.90

26. Dadar & Nagar Haveli 157 93.50 151 85.89 55 19.00

27. Daman & Diu 146 36.59 69 48.42 53 32.73

28. Nagaland 309 236.03 427 343.13

29. Lakshadweep 35 23.86 36 29.27

30 Meghalaya 503 370.11 451 276.50 67 31.11

31. Pondicherry 99 222.13 125 48.72 73 32.42

32. Sikkim 92 65.25 107 37.09 67 12.91

Total 224819 174227.03 205819 112035.96 122205 65222.48

NR-Not Reported


